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2 .Imcndmmt to thc Medial Tcr- 
rcicalion or Regnancy Ad, 197 1. 

6 I{~~t~l;niriwi of Inkpatcd M ~ I -  
~ a l  I n u t ~ l i o w r s  utdcr k i l t .  Motor 
Vehick (Amendment, ,+t. 198s 
for issuing 6#m cert~bXlrs lo  
Driwn & Condwrors. 

Acriun taken by (iovanmcn! 

The Government of India have takca with thc 
State Governments C.T. Admn. for elkiting tbeir 
wggations together with supporting jmtificotcoa for 
amendmmt of the Mdcal  Termination of P r e w  
4a. Rules and Regulations so as to process l k m  in 
a consolidakd manacr. 
The Medical Council of lndia which regulates educa- 
t!on wd practice in Modern Mcdicine i s  not io favour 
of introducing Indian Medicine, in the syllabus of 
Modern Mediik including mixing up of r k  Sys- 
tcms. The M e d a l  Council does not mxgak 
Integrated Medical qualihcalion lor the pltpolc of 
the Indian Medical Council Ad, 1956. 
The present p d l c y  of Gmt. of lndia is to irutiate 
cwganiud mcasyrs lo  enabk each of lhesr various 
systems of mcdsinc and health care to dev&p in 
.acct>rdarr'e with its pnias. 
There is no sjstern ui somulialion with an) partirtcular 
psfociat ion for noniinat bn of manben to the Central 
Counc~l for Rrxarch m Ajuncda and SdJh. How- 
cwr. Schuiars, hpN an: a s m a x d  with the CCRAS 
irrc5pa%v* of thetr alhlhtion to v;lriortp sajcliPs, 
;~swliations. 

CVllldrra Rrk, ldir Gait Childrcii to plq'  appearing iu tile 
Hi~~Ji :s iv t i  l'imes datcd July 20. 1991 

325 1 .  SHRL DATTATRAi'A rcgarbng i l l  maiotenance of Children's 
BANDARU : Park. India Gate; 

( d ) thc stcps tnkcn by the Govern- 
s~ VLRENDRA 'INGH' m n t  to mprove ~hc maintea- 

Will the Minister of URBAN DE- tht. park ? v ~ L o p h ~ w  be pkard to sDte : THE MINISTER OF STATE &J 

(h) whothor atk&n d t b ~  TIiE MINISTRY OF URBAN DE- 
CWmm Lirr. drawn to ?hc VELOPMENT (SHRI M. ARUNA- 
news item captimd 'uQ M y  Park for CHALAM) :(a) Yes, Sir. 
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(b) to (d) NL),MC had rcported 
that necessary steps haw been taken 
for improving of services in the park. 
It is ensured that sandpits near- tbc 
swings are adequate in number, depth 
and filling. Both thc water taps arc in 
working order. The petch grassing in 
the park has been completed. Tbe 
tables and chairs in the library whicb 

----- 
Registrar General of India, the Lpowth 
rate of the tribal population 
(24.59% ) in sundergarh district, 
Orissa is not highcr than the growth 
ratc of non-tribal population 
(35.75%) during the decade 1971- 
81. 

(b) Dots not arise. 
were burnt during the agitati& have 
been repaired and steps are being taken 
to replace the stolen tricycles. The 
wooden seats of swings are not pro- 
posed to be replacad by plastic xats 
which are slippery and fragile. Strict 
instructions have been issued to the 
staff for regular watering, mowing. 
temoviag of wwds and proper mainte- 
nance of the lawns. The display of 
aquarium in the grotto is done by a 
private firm, which is under dispute 
in the Court. No case of injury has 
been reported to NDMC. 

Allcntiolrr h DDA Fbb 

3253. SHRI LOKANATH CHOU- 
DHURY : Will the Ministtx of 
URBAN DEVELOPMENT be pkas- 
ed to state : 

(a ) whether any representation 
has been received from DDA Bats 
Welfare Association, Sakat,* Delhi 
regarding encroachment of public land 
and unauthorised addi tions/alterations 
to DDA flats by first floor allottccs; 

( b  ) if so, the action taken a pro- 

llrl athetber the ratc of growth of 
CHALAM) : (a) Yes, Sir. 

tbc t n i  population in ~undat~arh (b )  The site mentioned by the 
&strid, Orha  in much higbcr than H'clfarc Amciation, SsLd, Dclhi wiu 
the mtc of growth of population of ~ u s p ~ t c d  by the staff of tbe DDA itnd 
the non-tribal population; and show cause notices for cancdation of 

aUotmcut have been issued in cases 
(b) if SO. the E W i O f l S  thcref~r? of unautho&d o d d j ~ / ~ ~ s  

THE MINiSTER OF STATE IN 
M E  MtMSTRY OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
D. K. THARADEVI SIDDHAR- 




